\ 2201 TEM NO. 22 COURT NO. 4 SECTION 111

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil)...... /2011
CC 21878/ 2011

(From the judgenent and order dated 11/08/2011 in TTR

No. 779/ 2003, of The H GH COURT OF JUDI CATURE AT ALLAHABAD)

M S PASWARA PETROCHEM LI M TED Petitioner(s)
VERSUS
COWVR. OF TRADE TAX LUCKNOW Respondent ( s)

WTH I.A No. 1(CDelay in filing SLP and office report)

Date: 09/01/2012 This Petition was called on for hearing today.

CORAM :

HON BLE MR JUSTICE D. K. JAIN

HON BLE MR JUSTICE ANIL R DAVE
For Petitioner(s) Ms. Ananya Pandey, Adv.

for M. P.N Ramalingam Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Perused the letter.

Li st after four weeks.

[ Charanjeet Kaur ] [ Kusum Gul ati ]
Court Master Court Master



